\ 2121 TEM NO. 20 SECTION | VB

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUVAR

Petition(s) for Special Leave to Appeal (Civil) No(s).19125-19133/2003

SANDEEP KUMAR & ORS. Petitioner(s)

VERSUS

MASTER RI TESH & ORS. Respondent ( s)

(Wth appln(s) for c/delay in refiling SLP and office report))

Date: 03/08/2006 These Petitions were called on for hearing today.

For Petitioner(s)

M. Devendra Singh, Adv.

For all Respondent

M. Bal bir Singh Gupta, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

List the matter before the Hon' ble Court.
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